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Manufacture of Cars in collaboration
of Mercedes Benz

2119. SHRI P. K. DEO;: Will the
Minister of INDUSTRY be pleased to
state: a

(a) whether the Tatas had applied
in the past for manufacture of cars
in collaboration with Mercedes Benz;
and

(b) if so, whether Government are
considering to issue licence to them to
marnufacture small diese] cars in view
of scarcity of petrol?

THE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA): (a) No
such application was receiveq in the
Ministry of Industry,

(b) He does not arise.
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Typewriting tests for L.D.Ca

2120. SHRIMATI PARVATHI
HOME AFFAIRS be pleased to state:.

(a) whether Government have jgsu-
ed orders asking about 1000 LDCs
now working in varioug ministries to
g0 because they faileq to pass the
typewriting examination;

(b) if so, the facts thereof; and

(c) whether this step is in line with
Government's “austerity ang economy
plan”?

THE MINISTER OF HOME AFFAIKg
(SHRI CHARAN SINGH): (a) and (b).
Notices have been served on about 600
LDCs recruited on the basis of exami-
nations held from 1964 to 1973, wno
have failed to pass the prescribed typ--
ing test, to the effect that their sevvi-
ces will stand terminated if they do
not pass the prescribed test by 30th
Junz, 1977. Keeping in view the exi-
gencies of the situation, it has, how-
ever, been decided to grant a final
extension of one year to the LDCs
who have not passed the test so far.
This period will not be extended.

(c¢) The steps taken h=ve no corre-
tionship with the Government’s zuste-
rity and economy plan.
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Purchase Scandal in D.T.C.

2122. SHRI GADADHAR SAHA:
SHRI BHAGAT RAM:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government propose
to probe into the allegations of Rs. 1.25
crores purchase scandal in Delhi
Transport Corporation; and

(b) if so, the details thereof?
THE PRIME MINISTER (SHRI

MORARJI DESAI); (a) and (b). The
Stores and Purchase Committee of the





